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The Chairman 02-04-2016
State Environment Impact Assessment Authority (SEIAA)

Pallimukku, Pettah P.O.,

Thiruvananthapuram, Kerala — 695 024

Ref. :- File No. 371/SEIAA/KL/2611/2014

Sub.:- Environmental Clearance - Proposed Housing Project “Sobha Rio Vista”
in Sy. Nos. 159/28B (p) at Calicut, Feroke Petta (Chandhakadavu),
Feroke Village and Panchayath, Kozhikode Taluk, Kozhikode District,
Kerala — Clarifications - Reg.

Respected Sir,

With reference to the above mentioned subject, mentioned below is the point wise
reply to the queries raised in the minutes of the_33'¢_meeting of State Level Expert
Appraisal Committee (SEAC) Kerala, held on 214 & 3¢ September, 2014.

Q. 1. Copy of the joint venture agreement between M/s Sobha Developers Ltd.
and the land owner of the present project site.

Ans. The copy of the joint venture agreement between M/s Sobha Developers Ltd.
and the land owner of the present project site is attached at
Annexure No.1.

Q. 2. Original cadastral map of the project site.
Ans. The original cadastral map of the project site is attached at Annexure No. 2.

Q. 3. Revised plan showing the provisions made for mechanical ventilation &
for supporting the structures of hasement floors. In the said plan, the
set back stipuiated as per Rule 37 (5) of KPBR and the minimum width of
7 m for the drive way should also be demarcated.

Ans. The details are provided in the attachment (Annexure No. 3).

Q. 4. Details regarding the quantity of removal of ordinary earth and its
utilization.

Ans. The details are provided at Annexure No. 4.

Q. 5. Details on the provisions made for ultra filtration and additional aeration
of treated sewage water.

Ans. The details are provided at Annexure No. §.

SOBHA LIMITED (formedy SOBHA DEVELOPERS LTD )
Pr"!)if'—ﬁ”(ﬂ“‘ GIHCE SOBMA', SARIAPUR MARATHAMALLL OUTER /EING ROAD, RELLANDUR POST, BANGALORE - S4010], INDIA
L) & R b !
C1td LAS20IKANYTSPLCOIBAIS | TLL #9110 APNI0000 | FAX 49180 4920444 | www sobbac
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Q. 6. KCZMA recommendations.

Ans. The KCZMA recommendations from Kerala Coastal Zone Management
Authority (KCZMA) are attached at Annexure No. 6.

Q. 7. Detailed plan

regarding the fire fighting facilities proposed to be
installed as part of the present project.

Ans. The details are provided at Annexure No. 7.

In view of the submission

to the queries raised by the SEAC, we humbly request you
to accord Environment &

CRZ Clearance to our project at the earliest.
Thanking you,

Yours respectfully,

For Sobha Limited., .
(Formerly Sobha Developers

RMA kR 1C 1 Ay pﬂﬂ(& HAZ AR = .
Ra ak,rishna"n Prabhakaran
(Adthorized Signatory)

Encl: As above

12

SOBHA LIMITED tlormerly SOBHA DEVELOPERS LTD)
REGD & CORPORATE OFFICE : "SOBHA’, SARJAPUR - MARATHAMALLI QUTER RING ROAD, BELLA

NDUR POST, BANGALORE - 560103, INDIA
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44 | vewrwr sobha com

Scanned with CamScanner



-

L\ pwwnexvk€ fb. /

T

N oD TSNS P~ AL
PN 3 PN o Rt A

H ':7 4-14-""\.-.1\“‘ *‘\‘ ) S- "".- L

e e

- R Nl T s
 ; i ;E ¥

i

%

G&:?go X KERALA - V 129514

i Sabhts, Dol 000 I

DDENDUM TO DEVELOPMENT AGREEMENT DATED 23/01/20

THIS ADDENDUM TO DEVELOPMENT AGREEMENT 1S MADE AND EXECUTED ON THIS
THE TENTH DAY OF MARCH, YEAR TWO THOUSAND FOURTEEN (10/03/2014):

E BETWEEN

1. Mr. Gautam U Nambisan, Sfo Late Mr. Unnikrishnan Nambisan, Aged about
38 years; Residing at S2, Belvista Apartment, No.205, 3" Maln, Defence Colony,
HAL 11 Stage, Bangalore - 550038;

£
£
2. M/s. Veerabhadrappa Sangappa & Company (“"VESCO®), A Partnership fim
3 constituted under Indian Partrership Act, having its registered office at No
2/138; Bellary Rozd, Sandur, Bellary District — 583119, represented by s
£ Partner, Sd. K. S. Mayumath,
g

herelnaller colledively czlled the "FIRST PARTY/OWNERS® end individuslly as
“OWNER-NO. 1 and OWNER NO. 2" (\Which expression wherever it so requires shall
mean and indude his respactive helrs, legal representatives, administrators, executors
and asslgns etc.,) OF THE FIRST PART: h

>
AND :

Sobha Developers Limited, a company incorporated and existing under the

Companles Act, 1955 and having its office at SOBHA, Sarjapur = Marathahallii Ring

Road, Devarabisnahall, Bellandur Post; Bangalore — 560 103 represented by its

authorized signatory, Mr, P, Ramakrishnan, hereinafter called the "SECOND PARTY/ .

DEVELOPER™ {Which expression wherever It so requires shall niean and !nc{uda a.&i%i i .

successors-n-interest and permitted assigns etc,) OF THE SECOND PART: oy SV ‘) s —-q s
@ 1 ﬂgﬂa\o
AL
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WITHESSETH:
, title and In actual
V/HEREAS the First Party together tha full and absolute owners by tite an
‘on ard enjoyment of il that pieae and parcel of lands admeasuring 3 Aces

53.75 Cents In R.S. No. 159, stuatad at Feroke Village, Kozhlkode Taluk, Feroke Sub
District, Kozhikede District and herelnafter called the First Schedule Property for

conveniende.

Whereas tha First Party being desirous of developing the Schedule Propetty, into
Multistoried Residential Buildings (herefnafter referved to as “Project”), had entered into

- a Development Agreement dated 23/01/2012 (herelnafter referred to 2s “Development
Acreement”) with the Developer for development of the Project on First Schedule
Property on the terms and conditions steted therein.

Whereas the First Constituent cf the First Party, has further acquired 12 Cents, In R.S.
No. 153/2B (part), stuated at Fercke Vilage, Kozhlkede Taluk, Feroke Sub District,
Kezhlkode District (more particularly described in the Schedule hereunder and
hereinafter referred to as “Additional Lands”) which s adjacent to the First Schadule
Property from its Owmer, Mr, Radhagopi KP vide a Sale Dead dated 10/03/2014,
reglstered In the office of the Sub Registrar, Feroke Calicut, And Whereas the First
Constituent of the First Party and the Developer have mutually agreed to Integrate the
Additional Lands with the First Schedule Proparty and construct a composite Project for
vihich all the Partics herein have agreed. The First Schedule Property and the Additional
Lands are herelnafter collectively referred to as "Composite Lands™)

Whereas the Parties are desirous of reducing the tems of thelr understanding Into
writing the mutually agreed lerms and conditions of this Agreement as hereunder.

OW THIS AGREEMENT ESS S FOLLOWS:=

1. In terms with the revised land holdina/ownership ratio of the First Party In the
Compostte Lands, the Individual entitiements of the Owner No. 1 and Cwner No.
2, considering their ownership on the Composite L2nds shall be revised as under
cut of thelr total entitlement In the Project L.e., 22%;

Owner No. 1: 64% of the Owners Area of 22% In the Profect;
Owner No. 2: 36% of the Owners Area of 22% In the Projecy;

3. All tha other terms and conditions of the Development Agreement shall remain
the same continue to be effective.

SCHEDULE PROPERTY

1 District : Kozhikode

2 Sub District - & Feroke

3, . Talok/ Fika 1 [Kozhikode [/ Town
4 Village b ; 1 Feroke

5. Desom . ¢, Nallur

6. Panchayath, Ward: 1 Feroke, 14

7. Block No, 3 Nil. :

‘ (‘Z — @ ;'f.‘orHeerabﬁaa’mppafangappa& (o, .
- e P

D ) s 5
o =) (0
duihoread Signatory Q\»é"}‘ :
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8, R.S No., {159,
9, R.S Sub.Di No. t 20 (Part)
10. 0.S/No, + 596
1L 0.S/ Sub.D.No, H S
12, Extent/Cents 1 4.8564Ares
13, Ex(ent In Hectare : 0.046564Hectare.
14, Right, Classification ¢ Jenmam
15, Thandapery No. of Vender ¢ NIl
16, Thandaperu No. of Purchasars: < NIl
172, scription

Property described as Kodakkadan Kandy.Paramba, havfﬁg an extent of 12 Cents -

Sltuated In Nallur desom of Feroke Village comprised In Resurvey No. 159/28 and

acquired as per the document No. 2707 of 1983 of the SRO Feroke and specifically
shown In the plan altached herewith,

18, Boundarles

East i Property owned by-Vccrabhadrabpa'Sangappa and Company.
North * ; Remalning property of the Vendor, RS

- West” 1 Remaining property of the Vendor,
South : Pathway :

IN WITNESS WHEREAS THE PARTIES ABOVENAMED HAVE SIGNED AND EXECUTED
THIS AGREEMENT ON THE DAY MONTH AND YEAR -FIRST ABOVE WIITTEN IN THE
PRESENCE OF THE WITNESSES ATTESTING HEREUNDER,

ESS ’W ) @
R ([ :Zl

1) QM- ",
%G 'CINE THQ ; itam U Namblsan),
SoBUA: DEVELOPERS LD, For Veerobhadrappa Sungappa & (o,
PANGHLORE )

W :
2) A ‘ Aufbo{f:rmw '
M‘E’s“’ > 2, (M/s. Veémbhadra[ipa Sangappa
pi®
i \

(__ %J-l and Company)
e i
Sﬁm' s o, wiers

/¢

£33

g ﬁ &?’3‘“\’{1{' DevioBrEg I,
AV,
ll\o%u?_l Sl

. MY, P. Ramakrishn: :
o ﬁkﬁ& =D Q J.) gu[I{orlzc-:‘glgigrrﬁzgg; )
\\\ \\ ;\\ \E‘/ Developer,
3 B.C LLB
%ISW} o

. ADYOCATE & NOTARY PU 'f

GO‘JER“ME“T OF IND!

2
g4t 1stFloon 4th B mh;; aga,
HRBR ‘““V?,‘fifap?nr ,?L:,m-,nr\')f
ﬂaﬂﬂﬂ‘o" =56
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Annexure No. 2

CADASTRAL MAP

e There is no re-survey map for the areas available with the
Revenue Department.

e The original copy of Litho map obtained from the Revenue

Department was already submitted along with our application
submitted on 31-05-2014,

* The copy of the Litho map is attached at Annexure No. 2A.

*************t
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Annexure No. 3

DETAILS REGARDING PROVISIONS oF MECHANICAL
VENTILATION g FOR SUPPORTING THE STRUCTURES OF
BASEMENT FLOORS.

plan is enclosed at Annexure No. 3 (A).

We have obtained layout approval

from Town Planning
Departmenl, Govt. of Kerala on 10-04-

2015. The copy of the

said approval is enclosed as Annexure No. 3 (C).
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A AIMEXURE Me. 3

14
[FRODECT: SOBHA RID VISTA T _ — ~ — ..LEW‘ AL AL
_ — 1 = r.,,_[!-1|_.-l-l,L SRS {(L,-: _ — s
DEMAND CONTROLLED MECHANICAL VENTILATION SYSTEM FOR CAR PARKS —
A.NORMAL MODE B.EMERGENZY :omutl\\._l\ll\
_ | fanpows Total Power
Power | Total Power | Air Volume In n“an..a\ Pewernet. 0
Approx, FanQty | Air Volumein | Each Fan Volume Eech [an o e opening Each Fan “ Fan Q2 “ on i P g Mot
Car Park Area Tin Consumption in | Reguirement in Emergency | Erergeney e
SLNa.|  Description Basement (Nos) | Normal Mode | InNormal required, In  |velurmedm!  (Non) Ty
(Sa.r) Inmtrs Normal Made, in| Normal Mode |Mode @ 30ACPH po ‘ “/6) ® 2\\&. n K i {
HIn m (1) @ 8ACPH Mode,cfm Kw (2) (KW ) (3=1*2) 4) mt a (5= H ! Fes) ! (22775+3)
_ 5 B —
| b ———
Axlal Exhaust Fans R -
N i e 110 235
1 BASEMENT-0L 28393 3 1 37252 17282 _ 7.5 7.5 139696 * 17 51222 1 : -
! BASEMENT- - i = " - 235
2 2] 289 3 1 ns 3ns2 _ 75 7.5 139696 _ by si2 | 2 =
1 _, i " T 235
3 _ BASEMENTHZ | 29236 3 [ 1 | 38358 g3ss 7.5 7.5 143841 _M 18 52742 2 e 4
Axlal Fresh Air Fans e —
T — —— ]
¢ " I | 7.5
1 ! BASEMENT-(Z M 29235 \h 3 _ 1 { 38358 ~ 38358 _ 7.5 ~ 7.5 _‘ ﬁ —— —_—
Jetvent fans S —
1 | BasmMENT-CI | v20235 3 _ 4 _ 0.24 * 1 # s —
2 | s | 2mm 3 _ 4 024 1 | H 15 s
3 | easowevta | 2923 3 | 4 [ o 1 _ 15 s
! SR N i
T : ]
A.Total Power Requirement For Normal Mode Operation ,in Kw _ 13 i |
— ! { . U —— S—
t t
B, Total Power Requirement For Fire Mode Operation ,in Kw | | 114.0
: - —_— = - -— B
Note: | 1 I I I [ I 1 | 1 1
1) Natural Ventilation ic zonsidersd for 01 and Baszment-02 Fresh Air Requirement.
2) The 2bove detalls 2r= based on the architecture drawings
3) V/e are Providing Damar ] controflad venti'ation to save the Energy Cost.
4) Co Sensors shall be <cated as per CFD Analysis
| Pregared By | I Checked & Approved By
|
|
|
1
Kiran kymar.N | Shashi Kumar. B
Asst.Marager - HVAC | SVP-MLE (Real Estate)
| [ | l I T i
SOBHA DEVELOPERS LTD, Pagelof1
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10 Nos @ 32MM ¢ BARS (FES00)
89 UNKS @ 150MM C/C
600 ¢ @ 675MM C/C

% [

||
=
-
=
. __‘ vl
> d_n‘,,. L 1sMB 200

>Soammximmadudq§ﬂv§l

EL.-5.0M.

\_1SMB 200

I 12 § @1000 C/C
(MASTER RING)

I\

i1 ¥ EL.- 13.5M.
al :

\

ISMB 200

EL. - 17.0M(EXV. LVL.

ANCHOR DETAILS (AT - 5.0M)

1) ANCHOR CAPACITY = 21 TONS

2) ANCHOR SPACING = 0.675M

3) ANCHOR DIAMETER = 150MM

4) ANCHOR FREE LENGTH = 8.0M

5) ANCHOR FIXED LENGTH = 7.5M

6) ANCHOR REINFORCEMENT = 3 NOs OF 127uu ¢ STRugs
7) ANCHOR INCLINATION = 30" WITH HORizonTs

8) ANCHOR LOCK OFF LOAD = 20 TONS

ANCHOR DETAILS (AT - 11.0M)
1) ANCHOR CAPACITY = 25 TONS
2) ANCHOR SPACING = 0.875M
3) ANCHOR DIAMETER = 150MM
4) ANCHOR FREE LENGTH = 6.0M
5) ANCHOR FIXED LENGTH = 9.0M
6) ANCHOR REINFORCEMENT = 3 NOs OF 127wy ¢ it STRANDS
7) ANCHOR INCUNATION = 30" WITH =0RIZONTA
8) ANCHOR LOCK OFF LOAD = 25 TONS

ANCHOR DETAILS (AT - 13.5M)

1) ANCHOR CAPACMY = 35 TONS
2) ANCHOR SPACING = 0.675M

3) ANCHOR DIAMETER = 150MM*
4) ANCHOR FREE LENGTH = 6.0M
5) ANCHOR FIXED LENGTH = 12.5M
6) ANCHOR REINFORCEMENT = 4 NOs OF 12.7MM & KT STRANS
7) ANCHOR INCUNATION = 30" WITH HORIZONTAL
8) ANCHOR LOCK OFF LOAD = 30 IONS

L SCHEDULE OF PILES
m PILE DIA| PILE SPACING | CONCRETE x| STEEL GRADE
: 600 675 M25 Fe 500
m_ REINFORCEMENT SCHEDULE
w __.y MAIN STEEL LINKS MASTER RING
» .f__ 10g32MM 185 © 150 C/C |25 @ 1000 C/C
n
¢ = Scal
cale| Date |Drwn, By|Checked.By| Approved. By
_ N.T.S|03.09.14| PURVA | MOHAMM/D |JAYDEEP WAGH
PILE SHORING WALL DESIGN |

AT SARO, FEROKE, KOZHIKODE
SHOBHA DEVELOPERS
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Annexure No. 4.

DETAILS REGARDING THE QUANTITY OF REMOVAL OF
ORDINARY EARTH AND ITS UTILIZATION.
» The total quantity of the earth excavated for foundation
of structures and for basement will be 78,905.37 cu.m.
» The excavated top soil of 25,862.36 cu.m. will be used
for landscaping and backfilling purposes.
> The excess excavated earth of 53,043.01 cu.m. will be
utilized for internal road construction purposes and for

filling low lying areas within the project site.
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Annexure No. 5.

DETAILS ON THE PROVISIONS MADE FOR ULTRA
FILTRATION AND ADDITIONAL AERATION OF TREATED
SEWAGE WATER.

» Layout plan of the 170 KLD capacity Sewage
Treatment Plant proposed for the project with the
provision made for Ultrafiltration is enclosed as
Annexure No. 5A.

> Additional aeration facility will be provided in the

Clarified water tank and the Treated water tank.
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INEXVRE Ao, 6

KERALA COASTAL ZONE MANAGEMENT AUTHORITY
No: 4270/A 1/14/KCZMA/S&TD. Science & Technology (A) Dept.
Sasthra Bhavan, Pattom,
Thiruvananthapuram-4, Dated: 16.02.2016

From
The Member Secretary, KCZMA.
To
The Secre ,
Feroke Grama Panchayath,
Kozhikode
Sir,

Sub: - Science and Technology Department - KCZMA - Construction of

Residential Apartment- Application of Sri. Anilkumar Gopalan, Aria
head, Calicut region M/S Sobha Ltd.

Ref:- 1) Your letter No. Sobha Rio vista 06/15-16 dt: 26.06.2015

Inviting your attention to the reference cited 1 am to inform that as per the
provision of CRZ noﬁﬁcation, the CRZ is limited to 100m from the HTL of river
or to a distance equal to the width of the river whichever is less. As per the
proposal submitted by you the construction in question is 100 m from the HTL
of river. Hence the area is in Sy.No:159/2B (p) of Feroke village Calicut register
is outside CRZ limits and hence prior approval from KCZMA is not required in

this area. The Grama Panchayath can issue permit by themselves.

Yours faithfully,

Dr. GEORGE VARGHESE,
Member Secretary, KCZMA

Approvedfor issue,

/1) Sri. Anilkumar Gopalan ,Aria head, Calicut region M/S Sobha Ltd.
(fur information)

2) Member Secretary, KSCSTE - vide Ir.2341/ENV/ 15/CZMA dt.26.11.2015.
3) SF/OC.
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DETAILED PLAN ON THE PROPOSED FIRE FIGHTING SERVICES FOR SOBHA RIO VISTA
PROJECT @ CALICAUT, KERALA

sl Description of the Requirement as per Proposal for Riovista
No firefighting services NBC 2005 project
1 Fire reserve U.G sump 100cum/ riser Shall be Provided as per NBC
2005 requirement
2 Firefighting pumps 2280 LPM main / diesel pump Shall be Provided as per NBC
and 180 LPM jockey pump to be 2005 requirement
provided
3 Automatic Fire sprinkler | Sprinkler system to be pravided | Shall be Provided as per NBC
system for basement and upper floors 2005 requirement
4 Fire hydrant system Hydrant / hose reel point to be

Shall be Provided as per NBC
provided in common area at

2005 requirement
every floor for both the wings.
5 Automatic Fire detection Automatic fire detection and Shall be Provided as per NBC
system alarm system to be provided for 2005 requirement
entire building.
6 Fire public system Two way communication system | Shall be Provided as per NBC
to be provided in common area 2005 requirement
at every floor for both the wings.
7 Fire extinguishers Portable Fire Extinguishers to be | Shall be Provided as per NBC
provided in common area at 2005 requirement
every floor for both the wings.
8 Fire signges Fire signages to be provided in

Shall be Provided as per NBC

common area at every floor for 2005 requirement

both the wings.
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5. 3TV/SEIAA/KL/2611/2014 o, Sobha developers- Feroke Village

Field visit to the site was carried out on 11.10.2014 by Dr.P.S.Harikumar and Sri. John Mathai .

The representatives of the proponent were present during the site inspection. The site is located on

the southern side of the road leading from Ramanattukara side of bridge over Chaliyar to Feroke,
(11°10' 51" N, 75° 50 09" |,

The land proposed to be developed is a laterite covered moderately sloping land with slope towards
north ie to the Chalivar river. Coconut and mixed trees form the dominant landuse. The water table

in the plot varies from about 8 m bgl in the upper

. crestal portion to about 5 m bgl in the lower flanks.
5§On the main riverside adjacent to the road healthy
?‘jslands of mangroves were noted ( photograph on
-.' Ihe left) which means that part of the project site
= =falls in CRZ. Hence statuatory clearence from
A :-,! '.QKCZMA 1s warranted. The proposed footprint of the
__grr_émam building, location of RWH and STP, layout of
‘ﬂ_‘;j'lhc road, parking facilities etc were shown to the
w‘SEAC members.
Considering the location and other aspects following points may be considered:-

1. On the southern side near to the elevated part a cutting of about 12 m js proposed to
facilitate vehicle parking in the different levels of basement. On analysing the bore logs it is
seen that soft water saturated clayey strata with low N values is seen at depth. This need to
be supported mechanically so as to prevent slope failures and a safe design must be
provided. A safe buffer distance must be provided from the boundary.

2. The quantity earth to be removed and transported out of the site must be provided.

3. Dependable yield of wells must be provided. Bore wells are not advised in the area due to
presence of saline water bodies in the vicinity.

4. Ventillation with mechanical exhaust system must be provided in the vehicle parking area
Internal width of drive way to be at least 7 m with at least 3 m distance between drive way
and proposed building. The gradient of the drive way must facilitate smooth movement of
vehicles especially fire fighting equipments.

6. A barrier to be provided to a depth of at least 4 m from ground level by the side of RWH
facility to isolate it from STP/fuclling station on the castern side. Considering the fresh
water scarcity the RWI must have a capacity 1o store at least one month fresh water need of

the project.
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The Chairman 22-04-2016

State Environment Impact Assessment Authority (SEIAA)
Pallimukku, Pettah P.O.,
Thiruvananthapuram, Kerala - 695 024

Ref.

Sub.:

A

: - File No. 371/SEIAA/KL/2611/2014

- Environmental Clearance - Proposed Housing Project “Sobha Rio Vista”
in Sy. Nos. 159/28B (p) at Calicut, Feroke Petta (Chandhakadavu),
Feroke Village and Panchayath, Kozhikode Taluk, Kozhikode District,
Kerala - Clarifications — Reg.

wﬁ/v@Respected Sir,

With reference to the above mentioned subject, mentioned below is the point wise

reply

to the queries raised in the minutes of the 36" meeting of State Level Expert

Appraisal Committee (SEAC) Kerala, held on .31%' October 2014.

Q. 1.

Ans.

Q. 2,

Ans.

Q. 3.

Ans.

Q. 4.

Ans.

Safe design for mechanical support to prevent slope failure must be
provided.

The details are provided at Annexure No.1.

The quantity of earth to be removed and transported out of the site must
be provided.

The details are provided at Annexure No. 2

Dependable yield of wells must be provided. Bore wells are not advised
in the area due to presence of saline water bodies to the vicinity.

The dependable yield of the existing open well of 3.3 m diameter is 10 KL /
day ( based on the yield study carried out through M/s AGES, Trivandrum. We
are intending to construct 6 open wells of diameter 6m. and is expected to
have a dependable yield of about 100 KL/ Day and which is the daily fresh
water consumption for the project. The bore wells will not be constructed
within the site.

Ventilation with mechanical exhaust system must be provided in the
Vehicle parking area.

The ventilation with mechanical exhaust system for the basement is provided

at Annexure No. 3

SOBHA LIMITED (former!y SOBHA DEVELOPERS LTD) \
IST & 2ND FLOOR, EMPORA GEMZ, 2275/D2, 2275/03, NH BY PASS ROAD, NEAR THONDAYAD |UNCTION. NELLIXODE POST. |
KOZHIKODE - 673016, TEL:+91 0495 2359348-365 1
REGD & CORPORATE OFFICE : SOBHA', SARJAPUR - MARATHAKALLI OUTER RING ROAD (ORR), DEVARS S ANAHALLL BELLANGUR FOST
BANGALORE - 560103, INDIA | CIN: L4S201KA1995PLCOISATS | TEL: +91-80-4932000 | FAX . 49180 49320444 | werm 10bba com
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SOBHA LIMITED (formerly SOBHA DEVELOPERS LTD)
1ST & IND FLOOR. EMPORA GEM

KOZHIKODE - 673016.TEL: +91 0495 2359368-365
REGD & CORPORATE OFFICE - 'SOBHA', SARJAPUR - MARATHAHALLI OUTER RING ROAD (ORR), DEVARAEISANAMALLL BELLANDUR POLT
BANGAI.OP.E . 560103, INDIA | CIN. L45201KAI995PLCOI8475 | TEL:

Ans.

Ans.

/& (|

[’?{;i?mﬁ,

SOBHA

IARLION AT WORE

Maintain the internal width of drive way to be at least 7 m with at least 3

" m distance between drive way and proposed building. The gradient of the

drive way must facilitate smooth movement of vehicles especially fire
fighting equipments.

The internal width of drive way is 7.2 meter which is as per KPBR. The
gradient of the drive way is 1:12.5.

. A barrier to be provided to a depth of at least 4m from ground level by

the side of RWH facility to isolate it from STP / fueling station on the
eastern side. Considering the fresh water scarcity the RWH must have a
capacity to store at least one month fresh water need of the project.

A barrier will be constructed to isolate the RWH facility from STP / Fueling

station. The capacity of RWH system proposed is for 3,000 KL. The total fresh
water requirement for the residential project is 100KL. Therefore, the storage
tank proposed for RWH can accommodate the rain water for 30 days and

which will meet the fresh water requirement for a month.

In view of the submission to the queries raised by the SEAC, we humbly request you
to accord Environmental Clearance to our project at the earliest.

Thanking you,
Yours respectfully,

For Sobha Developers Ltd.

_—
/ %// ‘,’_l
/\? @;‘/"/ T RAMAKRICHoA CLALY Ak AGAN .
Y

Ramakrishnan Prapbakaran
(Authorized Signatory)

Encl: As above

Z 2275/02. 2275/03. NH BY PASS ROAD. NEAR THONDAYAD JUNCTION, NELUXODE POST.

+91:80.49320000 | FAX . +718) 49320444 [\wesw sobhia com
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Annexure No. 1

DETAILS REGARDING SAFE DESIGN FOR MECHANICAL
SUPPORT TO PREVENT SLOPE FAILURE

« Pile shoring walls are proposed for basement floors to prevent

slope failure. The schematic diagram of the design details of
pile shoring wall is enclosed at Annexure No. 1A, 1B,1C & 1D

respectively.
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ANNEXURE NO- 1D

N [ ) }
]

PROD
UCED BY AN AUTODESK EDUCATIONAL PRODUCT

ANNVEXURE NO.1C

&% W&
\ PRODUCED BY AN AUTODESK EDUCATIONAL PRODUCT
ANCHOR DETAILS (AT - 5.0M)

. 4 EL. + 0.0M.
NN 1) ANCHOR CAPACITY = 21 TONS
2) ANCHOR SPACING = 0.675M

4) ANCHOR FREE LENGTH = B.0M

5) ANCHOR FIXED LENGTH = 7.5M

6) ANCHOR REINFORCEMENT = 3 NOs OF 12.7MM @ HT STRANDS
7) ANCHOR INCLINATION = 30" WITH HORIZONTAL

B) ANCHOR LOCK OFF LOAD = 20 TONS h

3) ANCHOR DIAMETER = 150MM

ANCHOR DETAILS (AT - 11.0M)
1) ANCHOR CAPACITY = 25 TONS
2) ANCHOR SPACING = 0.675M
3) ANCHOR DIAMETER = 150MM
4) ANCHOR FREE LENGTH = 6.0M
S) ANCHOR FIXED LENGTH = 9.0M
6) ANCHOR REINFORCEMENT = 3 NOs OF 12.7MM 8 HT STRANDS
7) AMCHOR INCLINATION = 30" WITH HORIZONTAL

&) ANCHOR LOCK OFF LOAD = 25 TONS

Scanned with CamScanner

ANCHOR DETAILS (AT - 13.5M
1) ANCHOR CAPACITY = 35 TONS
2) ANCHOR SPACING = 0.675M

3) ANCHOR DIAMETER = 150MM

4) ANCHOR FREE LENGTH = 6.0M
§) ANCHOR FIXED LENGTH = 12.5M
§) ANCHOR REINFORCEMENT = 4 NOs OF 12.7MM @ HT STRANDS
7) ANCHOR INCUNATION = 30° WITH HORIZONTAL

8) ANCHOR LOCK OFF LOAD = 30 TONS

SCHEDULE OF PILES
PILE DIA| PILE SPACING| CONCRETE MIX
675 M25

..Hm_...:‘o__._mx<;.<r
SN

STEEL GRADE
Fe S00

10Naoyd TVYNOILYINA3 ¥S3A0LNY NV A8 032NA0Yd

600
REINFORCEMENT SCHEDULE
|

MAIN STEEL LINKS MASTER RING [

10g32Md |8 © 150 c/C [12T @ 1000 c/C

Date |[Drwn. By|Checked. By| Approved. By

Scale|
MOHAMMAD [JAYDEEP WAGH

N.T.S [03.09.14] PURVA

ﬁ&w’mOOOZ !

R R e

6.5M SOCKETING LENGTH

PILE SHORING WALL DESIGN
T &Sf\‘!ﬂ-iw{“rg;-

Mohim (W), Mumbol 400 018, inda
Tel: 491 22 2444 BOES, B
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utilized for internal roag construction Purposes and for

filling low lying areas within the project site.

*************

Scanned with CamScanner

29



Annexure No. 3

DETAILS REGARDING PROVISIONS OF MECHANICAL
VENTILATION & FOR SUPPORTING THE STRUCTURES OF
BASEMENT FLOORS,

We are providing the demand controlled mechanical ventilation

system for car parking area. Details of the same along with the
plan is enclosed at Annexure No. 3 (A).

Pile shoring wall is proposed as supporting structures for
basement floors. Design details for the same is enclosed at
Annexure No. 3 (B).

We have obtained layout approval from Town Planning

Department, Govt. of Kerala on 10-04-2015. The copy of the
said approval is enclosed as Annexure No. 3 (C).

TRk Rk ko k ok ko k ok
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PRODUCED BY AN AUTODESK EDUCATIONAL PRODUCT

-~

A% AbY

ODUCED BY AN A

N EL +00M UTODESK EDUCATIONAL PRODUCT
SRS

=

10 Nos © 32MM ¢ BARS (FESO0)

82 UNKS © 1S0MMm C/C

600 & © 675MM C/C

Y_EL -50M

L_1sMB 200

12 § ©1000 C/C
(MASTER RING)

EL.-11.0M.

\— 1sMB 200

EL.-13.5M.

L_1sM8 200

ANCHOR DETAILS (AT - 5.0M)
1) ANCHOR CAPACITY = 21 TONS
2) ANCHOR SPACING = 0.675M
Uv ANCHOR DIAMETER = 150MM
4) ANCHOR FREE LENGTH = 8.0M
5) ANCHOR FIXED LENGTH = 7.5M
6) ANCHOR REINFORCEMENT = 3 NOs OF 12.7MM & HT STRADS
7) ANCHOR INCLINATION = 307 WITH HORIZONTAL
B) ANCHOR LOCK OFF LOAD = 20 TONS

>

ANCHOR DETAILS (AT - 11.0M)
1) ANCHOR CAPACITY = 25 TONS
2) ANCHOR SPACING = 0.675M
3) ANCHOR DIAMETER = 150MM
4) ANCHOR FREE LENGTH = 6.0M
5) ANCHOR FIXED LENGTH = 9.0M
§) ANCHOR REINFORCEMENT = 3 NOs OF 12.7MM # HT STRANDS
7) ANCHOR INCUNATION = 30" WITH HORIZONTAL
8) ANCHOR LOCK OFF LOAD = 25 TONS

ANCHOR DETAILS (AT - 13.5M)

1) ANCHOR CAPACTY = 35 TONS

2) ANCHCR SPACING = 0.675M

3) ANCHOR DIAMETER = 150MM

4) ANCHOR FREE LENGTH = 6.0M

§) ANCHOR FIXED LENGTH = 12.5M
6) ANCHOR REINFORCEMENT = 4 NOs OF 12.7MM ¢ HT STRANDS
7) ANCHOR INCLINATION = 30" WITH HORIZONTAL
8) ANCHOR LOCK OFF LOAD = 30 TONS

| v m_..... - 17.0M (EXV. LVL.) SCHEDULE OF PILES

W 1 RN PILE DIA| PILE SPACING| CONCRETE Mix| STEEL GRADE

m 600 675 M25 Fe S00

m _ REINFORCEMENT SCHEDULE

m. [ MAIN STEEL LINKS MASTER RING

wm 10g32MM BT @ 150 c/C 123 © 1000 C/C

m Scalel Date |[Drwn. By|Checked. By| Approved. By

. B NT.S|03.09.14] PURVA | MOHAMMAD |JAYDEEP WAGH
PILE SHORING WALL DESIGN . ﬂﬁmm@sﬂoz
b — 1st Foor, L JRood No.l
AT SARO, FEROKE, KOZHIKODE e e
—— s _— Toi: +91 22 2
—y ~ | 0o0.00.2014 e TS
“1OBHA DEVELOPERS = [oomaone R
As p Emel: 183.!. hotmas.com
| : 4o AR TYHOHEYOf Y3-HIFGANY M- AGO
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SOBHA
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PASSION AT WORK

24-01-2017

The Member Secretary,
State Environment Impact Assessment Authority (SEIAA)

pallimukku, Pettah P.O.,
Thiruvananthapuram, Kerala — 695 024

Ref. : - 1) File No. 371/SEIAAIKLI2611/2014
2) Minutes of the 62"° Meeting of SEIAA held on 239 December, 2017

Sub.:- Environmental Clearance — Proposed Housing Project “Sobha Rio
Vista” in Sy. Nos. 159/28B (p) at Calicut, Feroke Petta
(Chandhakadavu), Feroke Village and Panchayath, Kozhikode Taluk,
Kozhikode District, Kerala — Submission of documents - Reg.

Respected Sir,

This has reference to the application submitted for obtaining Environmental
Clearance for our Housing Project “Sobha Rio Vista” in Sy. Nos. 159/28B (p) at 1
Calicut, Feroke Petta (Chandhakadavu), Feroke Village and Panchayath,

Kozhikode Taluk, Kozhikode District, Kerala.

Our project was recommended by SEAC in its 60" meeting of SEAC held on 28" &
29 July 2016 and the recommendation was considered by SEIAA, Kerala in it's
62" meeting held on 239 December, 2016 and the SEIAA approved the project

with a condition to submit an affidavit regarding the specific & general conditions.

= P ——
-

The affidavit in this regard is attached as Annexure No. 1.

In view of the submissions, we humbly request you to accord Environmental

Clearance to our project at the earliest.

Thanking you,
Yours respectfully,

ForiSobha Developérs Ltd.

A \ @/z\/‘ '.MMAKRISHNAN
Ramrakrishnar Prapbakaran W‘?"‘{wﬁ?“?”’m

(Adthorized Signatory)

Encl: As above

SOBHA LIMITED (formeriy SOBHA DEVELOPERS LTD)
|ST & IND FLOOR, EMPORA GEMZ. 2275/D2, 2275/D3, NH BY PASS ROAD, NEAR THONDATAD JUNCTION. NELLIKODE POST, § e}

KOZHIKODE - 673016, TEL: 91 -0495 235968-365
REGD & CORPORATE OFFICE : ‘SOBHA', SARJAPUR - MARATHAHALLI OUTER RING ROAD (ORR), DEVARABISANAHALLI, BELLANDUR POST |
BANGALORE - 560103, INDIA | CIN: L45201 KAI995PLCOIBATS | TEL : +91-80-49320000 | FAX : #9180 43320444 | www sobha.com 3§ = 1

L i GO

L

Scanned with CamScanner



y 't;ez’f‘

ONE -
HUNDRED RUP‘_EES

| .

“\";': o i1 .

N\ . JUU !

P . -

ey -, r

(2 S| "—“"‘ o Tl o ) . p
§ 90 - €221 O
4 ' 1 C ““ 7‘. >
1

e INDIA NON JUDICIAL
..k S i S R S e AR S AR,
c;a:rogomxﬁm BH 688025
i
i
‘ AFFIDAVIT
Deputy Managing Director & Authorized

I, Ramakrishnan Prapbakaran,
! Signatory of M/s Sobha developers Limited having its correspondence office at

| 'SOBHA', Sarjapur-Marathahalli Outer Ring Road (ORR), Devarabisanahalli,
Bellandur Post, Bangalore-560103, do hereby affirm and confirm as follows:-

[
|

1. That, M/s Sobha Developers Limited proposes to construct a project “Sobha

Qar

SHNAN
DEPUTY MANAGING DIRECTOR
. Sobba Limited

1

100
Qiq@g 2009
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Rio Vista" st Sy. Nos. 159/2B (P), Calicut’ Feroke Petta
| (Chandhakavadu), Feroke Village, Kozhikode District, Kerala. h

2. That, all the specific and general conditions would be fulfilled.
VS

[ 5 A ADEPONENT
. ’ . i MARAGING
. Verification . nr,ptm'sgm

; Verified that my above statements are true to the best of m
" pelief and nothing material has been concealed therein.

Place : Bangalore
. Date: 24.01.2017

o 2176’/-}:”5 /10,
,fi,',_rm‘aom,,sw &m&lma,l) s j o). b

[ A SA.JTHA' i
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SOBHA

1ST 8 IND ALOOR,

KOZHIXOOE - sNOSTEL #9) L0498 2159768-388

' REGD & CORPORATE OFFCE - SOBHA' SANJAPUR - MARATHAHALL OUTER KING ROAD (ORA1 DEVARABSANAMALLL BELLANDUR POST
sPLCO18478 | TEL: +91-B0 49720000 | FAX - +9180 49170444 | e s0bh com

! mmtou-mmmoulanummm

PAINION Al WORR

17-10-2016

The Chalrman
State Environmen
Pallimukku, Pettah P.O.,
Thiruvananthapuram, Kerala — 695 024

Ref. : - 1) Flle No. 371/SEIAA/KL/2611/2014
2) Minutes of the 59" Meeting of SEIAA held on 27'" September; 2016

t Impact Assessment Authority (SEIAA)

Sub.:- Environmental Clearance - Proposed Housing Project «“Sobha Rio vista”
in Sy. Nos. 159/28B (p) at Callcut, Feroke Petta (Chandhakadnvu).
Feroke Village and Panchayath, Kozhlkode Taluk, Kozhikode District,

Kerala - Submlission of Clarification - Reg.

Respected Sir,
This has reference to the application submitted for obtaining Environmental
“Sobha Rio Vista™ in Sy. Nos. 15p/288 (p) at

Clearance for our Housing Project
Calicut, Feroke Petta (Chandhakadavu), Feroke Village and Panchayath, Kozhikode
Taluk, Kozhikode District, Kerala.

of Environmental Clearance for our project made by
gt meeting of SEIAA held on

t the entire CSR undertakings

The recommendation for grant
SEAC was considered by the SEIAA in its 5
27t" September, 2016 and directed us to submi
rectifying the discrepancy found in the total of recurring amount.

h the revised Corporate Social Responsibilit
exure No.1.

ies

attached herewit

In this connection,
ed fund allocation and the same is as Ann

(CSR) along with the correcl
to the query raised by the SEIAA, we humbl
to our project at the earliest.

y request you

In view of the submission
to accord Environmental Clearance

Thanking you,
yours respectfully,

For Sobha pevelopers Ltd.

RAHAKRI.CMM Vf’,M.u A AZAN

Prapbakaran
gnatory)

LIMITED (rormerly SOBHA DEVELOPERS LTD)
GEMZ. 127VDL 237903 NH BY PASS ROAD NEAR THONDAYAD JUNCTION, NELLUXOOf POST.

———
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INTRODUCTION

B

To |dent|fy.the needs of the nearby community to the project site, a community need

assessment study was carried out in Feroke Gram Panchayat. The main purpose of the
study was to assist M/s Sobha developers in

delivering their Corporate Social
Responsibility (CSRY).

As per the guidelines of Company’s Act (Amendment) 2013, the
study was mainly focused on the following areas.

1. Promotion of Quality Education
2. Public health and

3. Community Development

Approach adopted

To conduct the study, primary and secondary data were used. Primary Data: Stake
holder interviews, unstructured interviews, field observations, and telephonic survey.
Secondary data: Yearly project document and Development Charter of the Panchayat.
Stake Holders

As part of study the Socio Economic expert conducted interviews with different
stakeholders of the Panchayat. The details of stake holders are given below

Sl. No Name Designation Ph. No

01 Sarasu Valakada President, Gram 9605408018
Panchayat

02 Pushpalataha P Vice President, 9744806821
Kudumbasree

03 Tasveer A Member, Gram 9349122350
Panchayat

04 Aboobakar P HM, Govt. MUP Schoaol, 9744307714
Feroke

05 Asa krishanan E Teacher, Govt. MUP 9847502431
School, Feroke

06 P Indira Anganwadi 9387 281268
worker Feroke

07 Muhammad K Secretary, Bafakhi, 9847861526
orphange 9895715911
Lay man,

08 Abharmad Kyt Chandakadavu
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09 Merry

Dr. KR Balakrishnan

Shaima M

0387340313

2 |AMP

Feroke Gram Panchayat hayat on o way e
Feroke is situated 13 KM away from Kozhikode- The panc : surrounded by rivers "
status of Municipality. The three sides of the panchaya

\acking drinking water due fo brackishness water.

panchayat ata glance

Name of the panchayat

Geographical area

Panchayat

Feroke Gram

Tq/—///

23

Village Feroke and Karuvanthuruthy
s
Block Kozhikode
District Kozhikode
Boundary North — Chaliyar River .
East — Ramanattukara Gram Panchayat and Malayil
thazham canal
South — Vadakumbadu river
West — Chaliyar river
Demography
ﬁotal Population 59,098
Total Male Population 29,404
Total Female Population 29,694
Total SC Population 4981

|dentified Corporate Social

The Socio -

Responsibility

Economic expert conducted need assessment study in Feroke Gram

Panchayat and identified Corporate Social Responsibility (CSR) for Sobha developers

The identified CSR activities are given below.
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A. There are 4.8 differently abled (Mentally retard) children studying in Buds special
school. The project can support this school by providing adequate facilities.

[Particulars Amount (inRs.) | Total (in Rs.) Type of Expense
Computer with 30,000 | Non Recurring
speakers
Priqter 4,000 Non Recurring

| Projector ___ 40,000 | Non Recurring
Awareness/training/ 7,000x3 21,000 Non Recurring
workshop to parents
Total 95,000

B. The Govt. MUP School Feroke has not a good drainage system, result is flood in

ground during rainy season. The dust is another problem during summer season.
Therefore the children can't properly use the school ground.

Particulars Total (in Rs.) Type of Expense
Renovation of ground 1,50,000 Non Recurring
Sports and games Equipments (Cricket 20,000 Non Recurring
&football kits, athletic equipments etc.,)
Total 1,70,000

C. The project can support the Govt. MUP School to improve the infrastructure facility.
This will equipe the school to provide quality training to the children.

Particulars Amount (in Rs.) | Total (in Rs.) | Type of Expense
To purchase library books 8,000 | Non Recurring
Book shelf 4000 x 2 8,000 | Non Recurring
English coaching 400 x 20 x 80,000 Recurring

10months

Personality development 2500x 3 7,500 Recurring
classes and  counseling
sessions
Rejuvenation of labs 75,000 | Non Recurring
Total 1,78,500

D. The project can start a scholarship programme to 5 children from economically back
ward families to pursue their higher education.
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\
nt (in Rs.) Total (in Rs.) Type of Expense
| it - 00 Recurring
Particulars b
Scholarship — 13000 x 12months X 5 e o
C
Total

ce or complete the work of 5 agnawadies and can
an

E. The project can provide meints” ber 60 of the Gram Panchayat.

build toilet and kitchen to anganwadi num

- Expense
: Amount (in Rs.) Total (in Rs.) Type of P. T
= T0000%5 300 o Reguring
Maintenance 2 1,50,00
To mlmd toilet and kitchen 5,00,000
Tota

i hy. The
F. 32 boys are living in Bafakhi Thangal memorial Orphaqage, karuvanthuruthy
project can support the orphanage for the development of children.

Particulars Amount (inRs.) [ Total (in Rs.) | Type of Expense

30,000 | Non Recurring

Computer ' '

Librair); books 5,000 Recumng

Book shelf 4,000 x 1 4,000 | Non Recgmng

Personality development 2000x 3 6,000 Recurring

classes :

Scholarship to best student 30,000 x 1 30,000 Recurring

for higher education

Total 75,000 —]

Health

with the help of PHC Feroke and Local Self Governement.

cancer patients, whether they identified from the said medi
Medical College.

Cancer detection camp
Medical syp port

The project can Support to 5
cal camp or from Kozhikode
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B. The project can support the PHC in its activities to prevent the out breaking of

infectious diseases in the Panchayat.
Particulars Total (in Rs.) Type of Expense
Vehicle -announcement 10,000 Recurring
Publish IEC materials 15,000 Recurring
25,000

Total

C. The project can start a programme to help 10 kidney patients in the Panchayat for

their dialysis.

Total (in Rs.) | Type of Expense
1,20,000 Recurring |
1,20,000

Amount (in Rs.)

Particulars
1,000 x 10 x12months

Support for dialysis
Total

cal aid to 30 patients from economically backward

D. The project can provide medi
ients need to collect a recommendation letter from

families. To get the support the pat
Medical Officer of the PHC and ward member of the Panchayat.
Type of Expense

[ Particulars Amount (in Rs.) Total (in Rs.)
Medical aid 500 x 30 x 12 1,80,000 Recurring
Total 1,80,000

Community Development
ect for

A. The project can reserve two post for unskilled labours in the proposed proj

physically challenged/differently abled .

r Particulars Amount (in Rs.) Total (in Rs.) Type of Expense ]
Job 8500 x 2 x12 2,04,000 Recurring
Total 2,04,000

rt the Gram Panchayat, if they come forward to build a waste

B. The project can suppo

disposal system in the Panchayat.
B Particulars Total (in Rs.) Type of Expense ]
| Waste disposal system 5,00,000 Non Recurring
Total 5,00,000
—— =T
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: i help of school children and ¢y,
tation programe with the can
a fores : to world environmental day. \

C. The project can start "
relation

conduct a seminar on environment in

- Total (in Rs. Type of E \
Particulars Amount (in Rs.) Total (in Rs.) :p . Xpense
0 on Recurri
Forestation | Plants 500x 20= 10,000 1,10,00 ing
Protection net 200 X 500 =
1,00,000 -
= Recurrin
Maintenance 3 gg’ggg ecurring
Total it}
Summary
Sl. No | Areas of No. of Recurring Non Recurring
Intervention Intervention Expenses (in Expenses (in
Rs.) Rs.)
1 Education 6 3,08,500 8,90,000
2 Health 4 5,60,000
3 Community 3 2,29,000 6,10,000
Development
Total 13 10,97,500 15,00,000
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